IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
‘ AT HYDERABAD

ORIGINAL APPLICATION NO:1415-of 1993

&

DATE-QF -ORDER:-11th-December,-1996

BETWEEN :

AVS DEVICHARAN,
PVUP SARMA,

MM PATRO,

SGK MURTHY,
Md.ISHAQ,
B.S.RAMMOHAN REDDY,
P.DIWAKAR BABU,
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AND

1. Sri v.Chellappa, APO (Traffic),
South Central Railway,
Secunderabad,
—e wiLa ar.rraptlaKaram,
Sr.Divisional Personnel Officer (BG),
S.C.Railway, Secunderabad 500371,

3. The Divisional Railway Manager,
S.C.Railway, Secunderabad 500371,

4, Sri D.C.Mishra,
Gevanodi¥oaa~ suu3/I,”

5. The Chairman, Railway Board,
(Representing Union of India),
Rail Bhawan, New Delhi 110001,

6. The APO (Traffic), Secunderabad (BG},
S.C.Railway, Secunderabad 500371,

7. The Sr.DPO (BG), S.C.Railway,
Secunderabad 500371, ,

8. The General Manager, S.C.Railway,

G.SATYA SAT -« APPLICANTS

Secunderabad 500371. .. Respondents

COUNSEL FOR THE APPLICANTS: SHRI C.SURYANARAYANA

COUNSEL FOR THE RESPONDENTS: SRI V.BHIMANNA, Addl.CGSC
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CORAM:
HON'BLE SHRI R.RANGARAJAN, ADMINISTRATIVE MEMBER

HON'BLE SHRI B.S.JAI PARAMESHWAR, JUDICIAL MEMBER

JUDGEMENT
ORAL ORDER (PER ‘HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMN.)
‘ .
Heard Mr.N.R.Srinivasan for Mr.C.Suryanarayana,
learned counsel for the applicants. None for the

respondents.

2. This OA is %iled praying for a declaration that
the selection for filling the posts of Chief Commercial
Supervisor/Inspector etc. in the grade of Rs.2000-3200
without first fixing the applicants and similarly placed
employees in the grade of Rs.1600-2660 as per the
directions of this Tribunal dated 27.9.93 in C.P.No0.43/93
(0.A.No0.320/91) is mala fide and hence vitiated abinitia,
illegal, null and void and fof a consequential direction to

set-aside the sSaid selections.

3. The learned counsel for the applicants now

mialamn s - koo F A fal ) L2 | L . -

Supreme Court's order and hence he prays for withdrawal of

this OA.

4, In view of what is stated above, the OA 1is

dismissed as withdrawn. No order as to costs.

&W N
.JPRAM‘B?HPMR)/ (R.RANGARAJAN)

JU. MEMBER
5_’¢’ﬂDI€i h\&/k&&

ADMINISTRATIVE MEMBER

A 42twf
PATED:-11th-December, -1996 -
Dictated in the open court. ])‘Fl-(;i)
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C.34.
.. 140.1415/93
y to:
Zri v.Chellappa, A2¢(Traffig, Gouth Central Railuay,
Scoundcorabad, .

A e e T s . : I'd
Jri T.Prabhakagom, Sr.Di-isional Perscnnel 0PP icer{3d)
Jouth Central ailway, 3Jacundcrabad.

Tho Divisignal Railuay Manager, Soubth Contral Nailuny,
Zeoundzeabad,

Sri D.C.Misra, Gensral Manager, Saouth Ogntral Railuay,
Sorundoreobad,

Tha Thagrman, Reilway 3oord, Uninn of India,
NAil Bharan, New Delhi.

Thae 400, (Troffic), Socunde-abad (8G),
Scuth Cantral Railuay, Sacunderabad.

Tho Sanicr DPE, (00), Gouth Central Ralluway,
Secundcrabad,

-4

he Gencral TMamager, South Central Railuay,
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] -
Cne copy to Mr.C.Suryanarayana, Advneste, G T,Hyderab
Cne copy to Me..3himanna, ddl.C522,010T,Hyderabad.

Cnc copy to Library,C T,Hdyderabad,

Cnz duplicate copy.
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